
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated Guwahati, the 30h of April, 2025

No.Hc.v-Lo2l2OLil 408 ftsfil,### Honble the chief Justice in
exercise of powers conferred under Article 229 of the Constitution of India read with
Rule 6(a) of "The Gauhati High Court Services (Appointment, Conditions of Service and

Conduct) Rules, 1967i is pleased to promote and appoint Shri ltladhu ath Sarma,
,oint Registrar of this Registry, as Registrar (Establishment) in the Principal Seat

of the Gauhati High Court, on the basis of the existing promotional policy for the Officers

and staff of the Gauhati High Court, in the Pay Band of Rs. 65000-112000/- (P.8.-5)
with Grade Pay of Rs. 18500/- per month, plus other admissible allowances as per

Rules, vice Shri Purna Prasad Upadhaya, retired with effect from 29-02-2024 upon
reaching age of superannuation.

Accordingly, Shri Madhu Nath Sarma is directed to submit his joining

report of his new assignment to the Establishment Section. Further, he shall be entitled
to the pay and allowances of his promoted post with effect from the date of his joining.

No.HC.V-,iO2l2OLSt 4OEA tEstt ### Honble the Chief Justice in
exercise of powers conferred under Article 229 of the Constitution of India read with
Rule 6(a) and Rule 7.(1A) of "The Gauhati High Court Services (Appointment, Conditions
of Service and Conduct) Rules, 1967", is pleased to promote and appoint Smt. Panchai
Sarma, Deputy Registrar of this Registry, as Joint Registrar in the Principal Seat of
the Gauhati High Court, on the basis of the existing promotional policy for the Officers
and staff of the Gauhati High Court, in the Pay Band of Rs. 30000-110000/- (P.8.-4)
with Grade Pay of Rs. 16900/- per month, plus other admissible allowances as per

Rules, vice Shri Madhu Nath Sarma, upon his joining to the post of Registrar
(Establishment).

The appointment of Smt. Panchai Sarma as Joint Registrar shall,
however, come into effect as and when she joins the post of Joint Registrar vice Shri
Madhu Nath Sarma promoted to the post of Registrar (Establishment). Accordingly, Smt.
Panchai Sarma is directed to submit her joining report of her new assignment to the
Establishment Section. Further, she shall be entitled to the pay and allowances of her
promoted post with effect from the date of her joining.

N}.HC.V-LO2|2OLSI q08g tEsat ### Honble the Chief lustice in
exercise of powers conferred under Article 229 of the Constitution of India read with
Rule 6(a) and Rule 7.(2) of "The Gauhati High Court Services (Appointment, Conditions
of Service and Conduct) Rules, 1967", is pleased to promote and appoint Shri Pradip
Sarmah, Assistant Registrar of this Registry, as Deputy Registrar in the Principal
Seat of the Gauhati High Court, on the basls of the existing promotional policy for the



Officers and staff of the Gauhati High Court, in the Pay Band of Rs. 30000-110000/-
(P.8.-4) with Grade Pay of Rs. 15700/- per month, plus other admissible allowances as

per Rules, vice Smt. Panchai Sarma, upon her joining to the post of Joint Registrar.

The appointment of Shri Pradip Sarmah as Deputy Registrar shall,

however, come into effect as and when he joins the post of Deputy Registrar vice Smt.

Panchai Sarma promoted to the post of Joint Registrar. Accordingly, Shri Pradip Sarmah

is directed to submit his joining report of his new assignment to the Establishment

Section. Further, he shall be entitled to the pay and allowances of his promoted post

with effect from the date of his joining.

No. HC.V-102/20 st 40gL tEl,f.. ### Honble the Chief Justice in
exercise of powers conferred under Article 229 of the Constitution of India read with
Rule 6(a) and Rule 7.(3) of "The Gauhati High Court Services (Appointment, Conditions

of Service and Conduct) Rules, 1967", is pleased to promote and appoint Shri Bidyut
Bikash Goswami, Administrative O,fficer (Judicial) of this Registry as Assistant
Registrar In the Principal Seat of the Gauhati High CouG on the basis of the existing
promotional policy for the Officers and staff of the Gauhati High Court, in the Pay Band

of Rs. 30000-110000/- (P.8.-4) with Grade Pay of Rs. 14500/- per month, plus other
admissible allowances as per Rules, vice Shri Pradip Sarmah, upon his joining to the post

of Deputy Registrar.

The appointment of Shri Bidyut Bikash Goswami as Assistant Registrar
shall, however, come into effect as and when he joins the post of Assistant Registrar
vice Shri Pradip Sarmah promoted to the post of Deputy Registrar. Accordingly, Shri

Bidyut Bikash Goswami is directed to submit his joining report of his new assignment to
the Establishment Section. Further, he shall be entitled to the pay and allowances of his
promoted post with effect from the date of his joining.

Memo No.Hc.v-Lo2l2olsl q |g-b IE

By Order,

Stl,/- Raklim Duoruh

REGISTRAR GENERAL
Dated 3O-O4-2025
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Copy for information and necessary action to:

The Principal Accountant Generdl (A&E), Assam, Beltola, Guwahati-2g.
The RegisBar (Vigilance/Administmtion/Judicial), Gauhati High Cou& Guwahati.
The Registrar-cum-Principal Secretary to Hontle the Chief Justice, Gauhati High Court, Guwahati.
The Registrar, Gauhati High Court, Itanagar Permanent Bench at Yupia, Itanagar/Aizawl Bench,

Aizawl/Kohima Bench, Kohima.

The Secretary, Gauhati High Court Legal Services Committee, Gauhati High C-ourt, Guwahati.
The Joint Registrar, Gauhati High Court, Guwahati.
Shri Madhu Nath Sarma, Joint Registrar (Administration), Gauhati High Court, Guwahati.
The loint Secretary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6.
The loint Secretary to the Govt. of Assam, Finance (Budget) Dept., Dispur, Guwahati-6.
The Director of Accounts and Treasuries, Assam, Dispur, Guwahati-6.
The Director, Directordte of Printing & Stationary, Bamunimaidam, Guwahati-2l, with a request to
publish this Notification in the next issue of the Official Gazette of Assam and send one copy to this
Registry through email.
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12. The Project Manager, Gauhati High Court, Guwahati, with a rcquest to upload this order in the official
website of the Principal Seat of the Gauhau High Court.

The Deputy Reg istra r............... . , Gauhati High Court, Guwahati

Smt. Panchai Sarma, Deputy Registrar (Paperbook & RTI), Gauhati High CouG Guwahati.

The Assistant RegistEr............................................., Gauhati High Court, Guwahati.

Shn Pradip Sarmah, Assistant Registrar (Finance), Gauhati High Court, Guwahati.

The Librarian-cum-Research Officer, Gauhati High Crurt, Guwahati.

The Special Officer Oranslation Wing), Gauhati High Court, Guwahati.

The Treasury Officer, Kamrup (M) Treasury, Guwahati.

The Private Secretary to Hontle Mr./Mrs. 1ustice............., Gauhati High Court, Guwahati.
The Chief Security Ofncer, Gauhati High Court, Guwahati.

The Administrative Omcer (Judicial), ............................, Gauhati High Court, Guwahati.

Shri Bidyut Bikash Gosiwami, Administrative Officer (Judicial), Gauhati High Court, Guwahati.
The Court Officer{/Il, Gauhati High Court, Guwahati.

The C.A. to Registrar General, Gauhati High Court, Guwahati.

Order file.
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